PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF DECEMBER, 2017

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Closing balance at the end

% increase or decrease in
pendency vis-a-vis previous

Disposal of cases which are
more than 5 years old

Pendency of cases which are
more than 5 years old at the

Sl. Opening Balance of the month
No. month end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
1 3419 194 3613 146 9 155 89 9 98 3476 194 3670 1.67 0.00 1.58 10 0 10 408 26 434
SUBORDINATE COURTS OF MANIPUR
. % increase or decrease in ; : Pendency of cases which are
. . i . . Closing balance at the end .. . Disposal of cases which are
s Opening Balance Institution during the month | Disposal during the month pendency vis-a-vis previous more than 5 years old at the
: of the month more than 5 years old
No. month end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
2 3591 3302 6893 169 288 457 255 296 551 3505 3294 6799 -2.39 -0.24 -1.36 10 11 21 433 515 948




